FORM G
INVITATION FOR EXPRESSION OF INTEREST

(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process

for Corporate Persons) Regulations,2016

RELEVANT PARTICULARS

Name of the corporate debtor along

with PAN/ CIN/ LLP No.

DSS INFRASTRUCTURE PRIVATE
LIMITED

CIN No. U70109DL2008PTC184878

2. Address of the registered office

Registered Office: 309, Indraprakash
Building, 21, Barakhamba Road, New Delhi -
110001, Delhi

URL of website

http://dssinfrastructure.ibc2016.net

4. Details of place where majority of fixed

assets are located

- Project Site- Sector 67, Badshahpur,
Gurugram, Haryana 122102

- RERA Registration For Project
Mantra and Shopping Mart-
GGM/575/307 /2022/50

-  RERA Registration For Tower-Q-
GGM/763/495/2023/107

Installed capacity of main products/ services

The company is engaged in the business of
purchasing, developing, constructing, and sale
of real estate and allied activities. The
company is a wholly owned subsidiary of
Shree Vardhman Buildprop Private Limited.

The company was incorporated in 2008.




Products & Services: Corporate Debtor has
booked a sale of Rs. 11.03 Lakhs in FY 2022-

6. Quantity and value of main products/ '
services sold in last financial year 23. The data of FY 2023-24 is yet not
available.
7. Number of employees/ workmen NIL
Further details including last available ' . '
8 financial statements (with schedules) of two May be obtained by sending an email to
years, lists of creditors, relevant dates for | dsscirp@gmail.com
subsequent events of the process are
available at:
May be obtained by sending an email to
9. | Eligibility for resolution applicants under | dsscirp@gmail.com
section 25(2)(h) of the Code is available at:
URL: http://dssinfrastructure.ibc2016.net
10. 27.07.2024
Last date for receipt of expression of interest
Il. | pate of issue of provisional list of 06.08.2024
prospective resolution applicants
12. | Last date for submission of objections to | 11.08.2024
provisional list
13. | Date of issue of final list of prospective | 21.08.2024
resolution applicants
14. Date of. issue of information memorandl%m, 26.08.2024
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. Last date for submission of resolution plans 25.09.2024
16. dsscirp@gmail.com

Process email id to submit EOI




Disclaimer:

The Resolution Professional is in the process of filing application for consolidation of CIR
Process of the Corporate Debtor with its Holding Company i.e. M/s Shree Vardhman
Buildprop Private Limited.

Therefore, the invitation for Expression of Interest under this Form-G is subject to any
directions or order by Hon’ble NCLT, New Delhi, in the application that is being filed
and may have to be revised including the timelines.

Date- 13.07.2024
Place- New Delhi

\(po“’ "

IPE, M/s Ducturus Resolution Professionals Pvt Ltd
(IPE Regn No. IBBI/IPE/2017-18/0026)

Through its Director- Mr. Jalesh Kumar Grover
Appointed as Resolution Professional

Reg. No. IBBI/IPA-001/IP-P00200/2017-18/10390

In the matter of M/s DSS Infrastructure Private Limited.
Email Regd. with IBBI — jk.grover27@gmail.com
Email For Correspondence - dsscirp@gmail.com
Mobile. +91-7719402001, +91-9216001808




FORM G

INVITATION FOR EXPRESSION OF INTEREST

(Under sub-requiation (1) of regulation 364 of the Insolvency and Banknepley Board of
India (Inschvency Resotution Process for Corporate Persons) Reguiations, 2016)

RELEVANT PARTICULARS

Mame of the corporate deblor along

D55 INFRASTRUCTURE PRIVATE

with PANS CINFLLP Ma. LIMITED
” CIN No. UT0109DL2008PTC 184878
2. | Address of the registerad office Registered Office: 309, Indraprakash
Building, 21, Barakhamba Road,
Mew Delhi - 190001, Delhi
3. | URL of website hitpdssinfrastructure. 2016 net

4, | Details of place where majonty of fixed

assets are located

Project Site- Sector 67, Badshahpus,
Gurugram, Hanyana 122102

- RERA Registration For Project
Mantra and Shopping Mart-
GGMGTSE0T (202250

- RERA Registration For Tower-0-
GGMTEIM52023107

The company is engaged in the business
of purchasing; deweloping, constructing,
and sale of real esiate & allisd actvities,
The company 15 a whally owned
subsidiary of Shrea Vardhman Busdprop
Privale Limited, The company was
Incarporated in 2008,

5. | installed capacity of main products services

Cruantity and value of main producis!
sarvices sold in last financial year

Products & Services: Corporale Deblor
has booked a sale of Rs. 11.03 Lakhs in
Fy 2022-23, The data of FY 2023-24 15
vt ot available

MNIL

May be obiainad by sending an emall o
{dsscirp@gmad.com

Number of employees! workmen

Further desals including |ast availabls
financial staternents {with.schadules) of wo
years, ksls o creditors are svaiable al URL:

Eligebility for resolulion apphicants under
section 25¢2)(h) of the Coda is availabla
at URL:

Last data for receipt of expression of interes!

[May be ablained by sending an amall 1o

dsscirpi@gmail.com
LURL: hitp:/dssinfrastruciune.ibc2016.nel

27.07.2024

10.

Date of issue of provisional list of
prospaciive resolution applicants
Last dale for submission of objsctions
to provisional list

Last date of izsue of final list of
prospectve resolubon applicants

Date of issue of information memorandum,
evaluaticn matnx & request for resolution
plans {0 prospeclive resolution apphicants

1. 06.08.2024

1= 11,08.2024

o 21.08:2024

14,
26.08.2024

15. |Last date for submission of Resclubion Plans | 25.09, 2024

Procass amail id to submit Expression
of Interest

Disclaimer;

Tha Resolution Professional is in the process of filing application for consolidation
of CIR Process of the Corporate Debtor with its Helding Company i.e. M's Shree
Vardhman Buildprop Private Limited.

Therefore, the invitation for Expression of Interest under this Form-G is subject to
any directions or order by Hon'bie NCLT, New Delhi, in the application that is being
filed and may have to be revised including the timalines. Sdl-

IPE, Mis Ducturus Resolution Professionals Pyt Lid
[IPE Regn Mo, IBBUIPEZ01T-1B0028)

Through its Director- Mr. Jatesh Kumar Grover
Appointed as Resolution Prefessional

Reg. Mo. IBEITPA-DDIP-FO02000E017- 18110390
Inthe matter of M/s DS5 Infrastructere Private Limited.
Email Regd. wilh IBBI — jk grover2 Tidamall.com

Email For Comrespondence - dascirp@amail.com
Mobile. +81-TFT1 8402007, +91-92 16001808

16. dsscirpi@gmail.com

Date : 13.07.2024
Place. New Delhi
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